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[Tlans/ation] 

Widening of National Highways in 
ftajasthan 

7787. SHRI SHANTI DHARIWAL: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

. (a) whether Union Government have 
allocated funds to Government of Ra~ 
jasthan for widening the National High-
ways during 1988-89; 

(b) if SOl the names of the National 
Highways in Rajasthan proposed to be 
widened with that amount; and 

(c) whether Government propose to 
conduct a survey of the National Highways 
in the State during the current financial 
year so that additional funds could be 
alloated as per the requirements? 

THE MINISTER Of STATE Of THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI RA-, 
JESH PILOT): (a) Yes, Sir. 

(b) National Highways 8, 11, 12, and 
15. 

(c) No specific survey is proposed dur-
ing the current financial year. Develop-
ment of National Highways is a continuous 
process and the allocation of funds de-
pends upol') progress of work, inter se pri-
ority and availability of financial resources. 

[English] 

Recognition of Associations in K. v.s. 
7788. SHRI SAlfUDDIN AHMED: 

SHRI MUHIRM1 SAl KIA: 
SHRI NARAYAN CHOUBEY: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 
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(a) the dates when each of the de-jure 
recognised associations of the Kendriya 
Vidyalaya Sangathan was formed; 

(b) t~e dates when each of these had 
applied for and was accorded de-jure 
recognition; 

(c) whether the associations applying 
for de-jure recognition have to submit a 
copy of their Constitution/memorandum of 
Assodations and an audited statement of 
accounts of the preceding two years as per 
rules; and 

(d) if so, whether these requirements 
were fulfilled by the associat"ft>ns of the 
Kendriya Vidy~laya Sangathan which have 
been granted de-jure recognition? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY Of HUMAN RE-
SOURCE DEVELOPMENT (SHRI L. P. 
SHAH I): (a) and (b). Details regarding the 
dates when the de-jure recognised associa-
tions were formed, dates when they ap-
plied for recognition etc. are given in the 
Statement below. 

(c) and (d). Kendriya Vidyalaya San-
gathan (Recognition of Association) Rules, 
approved by the Board of Governors in 
their 45th meeting held on 22nd and 24th 
May, 1985 provide for submission of a 
copy of the Constitution/Memorandum of 
the Association. Further, the Kendriya Vid-
dyalaya Sangathan issued a letter on 
9.1.1986 asking for pre-audited statement 
of two years accounts. This was however 
not insisted upon on the grounds that this 
would not be a reasonable condition be~ 
fore the recognition. 
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